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SHRI A. D. MANI: May I ask the 

Minister whether at any time the concerned 
railway union had discussed the matter 
informally with him ? Did they try to bring it 
up at least in an informal discussion with the 
railway authorises regarding compensatory 
allowance for people staying in such desert 
areas ? 

DR. RAM SUBHAG SINGH : When the 
hon. Member says that, I shall say that this 
has not been brought to my notice. 

SHRI M. P. BHARGAVA : May I know, Sir, 
from the hon. Minister whether he is in a 
position to admit or deny that some of the 
railway employees have to pu chas; water, 
and if that is a fact, what arrangements are 
being le to see that none of the railway 
employees have to purchase water ? 

DR. RAM SUBHAG SINGH : Well, Sir, I 
can straightway say that wherever a railway 
station exists, it is our concern lo singly water 
and we will not allow a situation where they 
are made to purchase water, if they are living 
in the station precincts. 

SHRI B. K. P. SINHA : May I know, Sir, if 
any scientific study has been made bv the Ra 
lway Min s ry about the cab-ries required by a 
person living in the desert areas, to keep 
himself in good health? What type of diet 
would he need to keep himself in perfect 
health ? What calories would be require ? 

DR. RAM SUBHAG SINGH :    We 
know about India as a whole aud on that basis 
we go on. 

POWER TILLER PROJECT ON PUNJAB 
•31. SHRIMATI LALITHA (RAJA-

GOPALAN): Will the Minister of 
INDUSTRY be plea ed to refer to the reply 
given to Starred Question No. 207 in the 
Rajya Sabha on the 24th February,  1966 and 
state : 

(a) whether the Central Government have 
since accepted the Punjab Govern- 
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ment's proposal to set up a power tiller 
factory in public sector; and 

(b) if so, whether the factory has been 
set up ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
BIBUDHENDRA MISRA) : (a) and (b) 
A statement is laid on the Table of the 
Sabha. 

STATEMENT 
(a) and (b) The Government of Punjab 

have submitted two alternative proposals 
for the manufacture of posve/ tillers, one 
in collaboration with a Japanese firm and 
the other with the Central Mechanical 
Engineering Research Institute, 
Durgapur. 

la the case of the scheme involving 
collaboration with Central Mechanical 
Engineering Research Institute, the Gov-
ernment of Punjab have been given time 
upto 30-9-66 for submitting a deta led 
scheme. In the meantime, their scheme 
involving Japanese collaboration is being 
examined. 

SHRIMATI LALITHA (RAJAGO-
PALAN) : According to the statement, 
the Government of Punjab have been 
given time up to 30-9-66. The Central 
Mechanical Eng;neering Research Insd-
tute is to submit a detailed scheme. The 
policy of the Government is to give 
incentives to internal producers, whether 
in the private sector or public sector. So. 
why should they consider at the same 
time having Japanese collaboration, when 
a time-limit has been given to our 
Engineering Institute up to 30-9-66 ? 

SHRI BIBUDHENDRA MISRA : 
These were two separate proposals. As a 
matter of fact, there have been many 
collaborations with Jaoan c-o far as power 
tillers are concerned. So far as the Central 
Mechanical Engineering Re search 
Institute. Durgapur, is concerned, both the 
U.P. Government and the Punjab 
Government want to put up a composite 
scheme with hundred per cent indigenous 
content. They are makm-i that attemnt. 
Since the scheme is not ready the Punjab 
Government has asked for extension of 
time. 

 
SHRI BIBUDHENDRA MISRA : All 

these power tillers, for which manu-
facturing licences have been given, have 
ueen tested in the test house and have 
oeen certified by the Ministry of Food 
and Agriculture also. 

SHRI I. K. GUJRAL : Could 1 ask 
the hon. Minister what is the estimated 
requirement of power tiliers in the 
country and what is the total installed 
capacity, which the Ministry proposes to 
set up by the end of next year? 

SHRI    BIBUDHENDRA    MISRA : 
So far as the target is concerned, no 
target was fixed for the Third Plan. Now, 
the estimated requirement roughly, by the 
end of the Fourth Plan, will be somewhere 
in the region of 60,000 or 75,000 and so 
far licences hav? been issued for the 
manufacture of 60,000 per annum. 

OFFER OF C.S.I.R. TO MANUFACTURE 
T.V. SETS 

*32. SHRI M. P. BHARGAVA: Will 
the Minister of COMMERCE be pleased 
to state : 

(a) whether it is a fact that Council of 
Scientific and Industrial Research 
objected to the issue of licence for import 
of Television sets; 

(b) whether it is also a fact that 
Council of Sc'entific and Industrial Re-
search had submitted a detailed scheme 
for manufacture of television sets in India 
and that foreign exchange for the scheme 
was not granted to them; and 

(c) if replies to parts (a) and (b) above 
be in the affirmative, what are the reasons 
therefor? 


